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| TEM No. 210 Court No. 4 SECTI ON Xl
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.17996/2002

(From the judgenent and order dated 26/07/2002 in CMAP 31196/ 96
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

MANQJ KUVMAR AND ANR. Petitioner (s)
VERSUS
MUNNI  DEVI Respondent (s)
(Wth prayer for interimrelief)( For Final Disposal )
Date : 25/04/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE ASHOK BHAN

For Petitioner (s)M. Uday U Lalit, Adv. (NP)
M. Joseph Pookkatt, Adv.
M. Prasenjit Keswani, Adv.
M. Manu Beri, Adv.
M. Prashant Kumar, Adv.

For Respondent (s)M. Mahesh Agarwal, adv.
M. Rishi Agrawal, adv.
M. E.C Agrawal a, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Li st after sunmer vacation.

(A ay Kr. Jain)

(Radha R Bhati a)
Court Master
Court Master



